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• 
COMMITTEE ON PRIVATE MEMBERS' 

BlLLS ANO R OLUTIONS 

Eightieth Report 

HRI G . LAKSHMAN. N (Mad ras 
North) : ( beg to present the Eightieth Report 
(Hindi and Engl i h ver ion . ) of the Committee 
on Private Members' Btlls and Re olution". 

COMMITTEE ON PAPERS LAID ON 
THE TAB 

Twenty-first Report 

SHRIMATI KRISHNA SAHf (Begu-
ari) : I beg to preseo t the Twenty-first Report 

(Hindi a'1d nglish vers ion) of the Comm i-
ttee on Papers laid on the Table. 

CO\1M ITT EE ON PAPERS L<\ID O~ 
THE TABLE 

'ft.1inutes of the il tings 

SHRIMATI KRISHNA SAHI (Begusari) : 
I beg tp lay on the Table M in utes (Hindi and 
Engli h version) o f t he sittings of the com-
mittee on papers I,lid on the Table relating to 
their Twenty-fi rst Report. 

COMMITTEE ON ' WELFA RE OF 
SCHEDULED CASTES AND SCHEDULED 

TRIBES 

Fifty-seventh Report 

SHRI A,C. DAS (Jaipur): I beg to 
present the Fifty-seventh Report (Hindi and 
English versions) of the Committee on the 
Welfare f Scheduled Castes and Scheduled 
Tribes on Action Taken by Government on 
the Tecommendation~ contained in the Thirty-
sixth 'Report of the Committee on the Min is-
try of Home Affairs and Pl anning Commis-
sion-Special Component Plan for Scheduled 
Castes, . , ; .;1 , , 

LIFE INSURANC CORPORATI '.jS 
BILL 

Report of Joint Committee 

SHRI MOOL CHAND OAG (Pali): 
I beg to pc senl the Report (Hindi and ng-
lish ver ion ' ) of the Joint Com mittee on the 
Bill to Provide, with a i w to the more 
effective realisation f the li j c li ve o f nati n-
ali ation of life Insurant,;e bu. meso f r the , 
di solution of ~ i fe Insur a nce o rp l ralto n 
of India and for th e tab lls hr lent of a 
number of corpor ' lion s f Ir tht! m o re! dlk ient 
carrying o n the s' id bu in C ' S and for mdtters 
c nne't t!d there with or in ... ·.cn tJ I the rLi o. 

Ll E INSURANC t- CORPORATIO~S 
BIL L 

Evidence b.iorc Joint CVlIl ll ll ffce 

SHR I MOO CIIA ' D DAGA (Pa li): 
I beg to present the Table the rccM d of 
evidence (Volume. 1 and II) te nder ' \.1 before 
the Joint C o mm ittee on the BIll (0 provide, 
with a view to the m o re e ffec tive rt! i.ill~ a ti n 
of the ohjel.: t ive of the nat ional lsa tion of 
life 1 nsuran e bU 'iness, f)f the di lution 
of tht: life In urance Corp ration of India and 
fo r the esta~ Ii hment of a n umber o f corpora-
tions for the m re efficient earr ing on of 
the said bu ' ine s and for matter') oonec led 
therewith or incidental thereto. 

SHRI SATYASADHAN CHAKRA-
BORTY : Yesterday, d ur ing Zero 
bours •••••• 

( Interruptions) 

MR. SPEAKER: No, not allowed. 

(lnterruptlons) 

MR. SPEAKER: It is not a political 
stage. Do someth ing posi tive. Ftght it out on 
the platform. \\thy do you not do it ? Hon. 
MEmbers. uQnecessarily try to inject certain 
things which ought not to be done. 


